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conzerns like British-American  Tobacco
Co. Philips Mills are exporting cigarei-
les to fhese counirics so as to avoid
compztition;

_(c) what steps are taken to empori our
cigarcttes to the above said countres;
and

(f) at what steps are these efforts ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF COM-
MERCE (SHRI KAMALUDDIN AH-
MED): (2) U.S. cigaretle exportd to
Japan have gone up from 31.95 billion
picces in 1987 to 57.70 billion pieces in
1992,

(6) In quality terms our premium
blends of cigarettes are not comparable
with American premitm blends.

(c) Nil.

(d) No authen'ic izformation is avai-
lable on this aspect.

(e) aad (f) Steps tzken to boost ¢x-
ports include :—

Sending trade delegation to identi-
fied markets of FCV tobacco and
products,
Pariicipation in International
Exhibitions.

Apgressive  publicity in oversess
markets.

Pursuing with Governments
through JToiat Commiites meetings
efc.. to import Indian tobacco and
products.

Inviting dclegations from tobacco
organisations of identified markets
to familiarise them with the Indian
Tobacco Industyy, the quality of
Tndian tobaccs and holding  dis-
cussions with Indian eXporters.

Promoting Export Oriented Umnits
for export of cigarettes and cut
tobacco.

Permiiting foreign investment in
cigarette industry mainly for ex-
port of cigareites ond value ad-
d=d products.

Permitting cigarette manufactu-
rers to import various items with
a view !o enable them to undertake
product developments.
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Susstitution of LP.RS. with a Duty-
Free Imports

3165. SHRT KAMAL MORARKA :
Will the PRIME MINISTER be plcas-

ed to stale: '

(2) whether it is a fact that Govero-
ment propose fo substitute the interna-
tional price reimbursement scheme for
engineering goods exporters with a duty
free imports scheme;

(bY if so, the details of th= scheme:
and

(c) by when the new scheme is likely
fo comz in'o operation?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFATRS AND PURLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THF MINISTER OF
STATE IN THE MINISTRY OF COM-
MERCE (SHRI XAMALUDDIN AH-
MED): (a) No, Sir.

(B) and (c) Question do not arise. .



